CENTRAL ADMINISTRAT VE TR BUNAL %
CALCUTTA BENCH o -

No, N.A.BS of 1996
B.A,149 of 1996

Date of Order s 26.4.1396™

Present s Hon'ble Mr.Xlustice R.KsChatterjees Vice-Chairmg;

Hon'ble M .M.S.Mikherjees Administrative Memb er.

COAL CONTRGLLER®'S DRGAN ISAT ION
KARMACHAR I SANGHA & ORS. >

VSe

UNION OF INDIA & ORS.

For the épplicants in the M.A, 3 Mr.S5amir Ghoshs couhsél.

For the official respondents 3 Mrs.B.Rays counsel.

-cause title in the 0,A, be amgnded accordingly. The added

For the applicants in the GeA.g MrePeKeMuns is counsel,

OROER - -

fn hearing the ld.counsel for the partiess we allow |
MeA.B3 of 1995‘ and direct that the applicants of the M. A. ‘._/

be impleaded as party«responﬁznts in 0.A.149 of 1996, Tha

pﬂfty»raspondents as t_.-:ell 8s the official respondents shall
File reply,to.the 0.A, at lgast ons wesk befors 25919969
@biﬁﬁ?ch date the 0,A. is Fixed forp hearing regarding admissio
2o ~ Ld.caunsel for the applicants in the 0.A, shall sgrve
a copy of the applicatijon upon the ld.counsel for the applican
in the M.A, immed iately.

| | .
3. M.AeB3 of 1996 is thus disposed of,

R\t | e (-7
(MeSeMukherjes) (AsKeChatterjee) °
Admm.lstratlve Memb gr Vice~Chairman
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